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CHT (India) Pvt. Ltd.

Bombay Rayon Fashion Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016

OITDER

The Counsel for the Petitioner as well as the Corporate Debtor are present.

Since the parties are in the mood of gettinS the dispute resolved, list this

matter on 21.02.2018 for reporting settlement, if any, on the next date of hearinS,
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